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(ii) 128th Report on the Action Taken by Government on the Recommendations/
Observations of the Committee contained in its 126th Report on Demands 
for Grants (2016-17) of Ministry of Commerce and Industry (Department of 
Industrial Policy and Promotion);

(iii) 129th Report on the Action Taken by Government on the Recommendations/
Observations of the Committee contained in its 125th Report on Demands 
for Grants (2016-17) of Ministry of Commerce and Industry (Department of 
Commerce); and 

(iv) 130th Report on Industrial Policy in the Changing Global Scenario.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON COAL AND STEEL

�ी राम षवचार नेताम (छत्ीसगढ़): महोदय, मैं कोयला मं�ालय की "अनुदान मा ंगों  
(2016-17)" संबंधी सिमिर्  के अठारहवें �िर्वदेन (सोलहवीं लोक सभा) में अंर्र्वषर िसफािरशों पर 
सरकार द्ारा की गई कार्टवाई के संबंध में िवभाग संबंिधर् कोयला और इसपार् संबंधी संसदीय 
सथायी सिमिर्  के चौबीसवें �िर्वदेन की एक �िर् (अं�ेज़ी र्था िहनदी में) सभा परल पर रखर्ा हंू।

REPORTS OF THE RAILWAY CONVENTION COMMITTEE

SHRI T. K. RANGARAJAN (Tamil Nadu): Sir, I lay on the Table, a copy 
each (in English and Hindi) of the following Reports of the Railway Convention 
Committee (2014):–

(i) Sixth Report (Sixteenth Lok Sabha) on 'Rate of Dividend payable by the 
Railways to the General Revenues for the year 2016-17 and other ancillary 
matters'.

(ii) Seventh Report (Sixteenth Lok Sabha) on Action Taken by the Government 
on the Observations/Recommendations of the Committee contained in their 
Second Report (Sixteenth Lok Sabha) on ‘Role of IRCON in Infrastructure 
Building in Indian Railways’.

(iii) Eighth Report (Sixteenth Lok Sabha) on Action Taken by the Government 
on the Observations/Recommendations of the Committee contained in their 
Third Report (Sixteenth Lok Sabha) on ‘Commercial utilisation of surplus 
Railway Land-Role of Rail Land Development Authority (RLDA)’.

————


